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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED RISE IN PRICES OF FOODGRAINS,
SUGAR AND OTHER ESS:ENTIAL
COMMODITIES

SHRI INDRAJIT GUPTA (Alipore):
I call the attention of the Minister of
Civil Supplies ang Co-operation to the
following matter of urgent public
importance and request that he may
make a statement thereon:

“Reported rise in prices of food-
graing, sugar and other essential
commodities throughout the
country.”

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL SUP-
PLIES AND COOPERATION (SHRI
A. C. GEORGE): Sir, I rise to make a
statement with reference to the Call-
ing Attention Notice given by S/Shri
Indrajit Gupta, Kalyana Sundaram,
Bhogendra Jha and S. M. Banerjee and
Smt. Parvati Krishna on rise in prices
of foodgrains, sugar and other essen-
tial commodities.

As the Hon’ble Members are aware,
the first and the foremost point in-
cluded in the 20-Point Programme an-
nounced by the Prime Minister last
year related to measures for stream-
lining of arrangements for distribu-
tion of essential commodities and for
maintenance of price stability. In
fact, one of the significant gains of

. the Emergency was on the price front.
In the week immediately preceding
the declaration of the Emergency, i.e.,
week ending 21st June, 1975, the in-

. dex of wholesale prices stood at 312.9.
By the last week of March 1976, this
index had declined to 283.1. In other

-words, there was a reduction in
wholesale prices by more than 9 per

. cent. This trend was also reflected in

the consumer price indices. The in-
dex for industrial workers declined by

over 12 per cent between July 1975

and March, 1976.
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Between April and June, there was
undoubtedly an increase in all-com-
modities wholesale price index by
about 4.7 per cent. In respect of some
essential commodities, this reflected a
recovery from a rather low level to
which the prices of these commodities
hag fallen by March, 1976. For ins-
tance, Government itself decided that
the prices of barley had gone down to
unremunerative level and, therefore,
a support price of Rs. 65 per quintal
was announced. Similarly, the prices
of groundnut oil had slumped very
low and the S.T.C. was asked to step
in and export 5000 tones of oil with a
view to helping in firming wup the
prices.

As Hon’ble Members are aware,
during the lean period beginning from
May, there is a normal tendency for
the prices to move up, specially in the
case of kharif crops. This year, the
uptrend was accentuateq due to delay
in the onset of monsoon and deficient
rainfall in the earlier part of the rainy
season. Speculators gnd anti-social
elements tendeg to take advantage of
this situation and push up the prices.

Al

I may also point out that the in-
crease in the prices has largely been
confined to a few commodities like
oilseeds, groundnut oil, raw cotton
and hides and skins. The prices of a
number of other essential commodi-
ties such as wheat, maize, several va-
rieties of pulses, spices, soaps and
kerosene o0il have remained more or
less stable or witnessed only a margi-
nal ‘increase. That is why, between
April ang June, 1976, the consumer
price index for industrial workers
moved up by only 1.7 per cent. Dur- ¥
ing the same period, the index for
agricultural workers also increased
only marginally by 0.4 per cent.

I have given above details in order
that the recent price situation is seen
in the proper perspective and no exag-
gerated inferences are drawn. At
the same time, Government has taken"
due note of the price rise in the spe-
cified commodities mentioned above



L

snd bave initiated a number of mea-
surés. Bomme of the importast mea-
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(i) Over snd above the normal
release of levy free augar,
extra 20,000 tonnes of sugar
is being released during the
current month.

(ii) The additional supplies are
being directed to sensitive
areas like major cities and
large industrial complexes
which act as pace setter for
prices,

Edible Qilg

(1) To relieve the pressure on in-
digenous oils, vanaspati ma-
nufacturers have been direct~
ed to compulsorily use im-
ported oils to the extent of 50
per cent with effect from 15th
July, 1876 For this purpose,
the industry will be suprilied
with imported oil of nearly
1.25 lakhs tonnes, consisting
of palm. soyabean, rape-zeed
and Sunflower oils.

(ii) Further exports of HPS
Groundnuts have been ban-
ned.

(i1} The State Governments have
been asked to intensify action
agamst prardmm of ol seeds/
edible oils. The States have
also heen asked to reintroduce
suitable procedures so as to
monitor information on stocks
and movement of edible oils.

As a result of various measures, the
index of wholesale prices which had
been steadily rsing from Apn! on-
wards recorded a fall in the week
ending 17th July, 1976. The fall was
of the order of 0.7 per cent. This has
been followed by a further welcome
fali of 1.2 per cent for the week end-
ing 24¢th July, 1976. This is the week
for which, so far, the latest price in-
dex is available. It will thus be seen

thatthemtakenbym-
ment have begun to have a vigible
impact.

It may be added that the overall
health of the national economy is
very sound. The country has wit-
nessed a record production and pro-
curement of foodgrains. There is also
a significant growth in industrial pro-
duction. The overall availability ot
esgential commodities throughout the
country is reported to be satisfactory.
In this context, the Government has
every hope that the overall price
situation will continue to be satisfac-
tory. If any unwarranted price in-
crease in respect of any essential com-
modity is observed, Government will
not hesitate to intervene and take
necessary remedial gction to discipline
the prices

SHRI INDRAJIT GUPTA- I do not
find anywhcere in this quite lengthy
sthlement any expression of concern
on the part of the Government. Ac-
cording to them everything is perfect-
ly under control They are having
confidence ‘There should not be any
exaggerated views and panic. Of
course, we are against spreading panic
and exaggerated views But on read-
ing the newspapers we find statements
made during this inter-session period
by Government spokesmen including
the Mimster of Food & Agriculture,
the Minister of Industry and Civil
Supphies and so on, which certamly
dig not give me an impression that
thev were so complacent, they seemed
to be concerned about it. But I am
glad my frieng from Kerala is brim-
ming over with confidence. It is a
good thing. I am not bothered so
much about the figure having declin-
ed or a rise in that in a particular
week or a particular month. Index
figures—wholesale or consumer—do
move up and come down like that. We
are concerned about the emergence or
the occurrence of a particular trend
at a particular point of time. That
is why I wanted the Government to
analyse far us properly and tell us as
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to what in their opinjon are the fac-
tors responsible for this. Delayed on-
set of the monsoon is not g correct
reason for the simple fact that this
trend had been manifesting itself =s
early as the middle of March when
the budget proposals were made. At
that time it was not possible for any
soothsayers to say that the monsoon
is going to be delayed. But the price
rise had already begun. Secondly,
Sir, he has attributed a lttle part of
this to the activities of speculators,
hoarders and so on. Well, that ot
course, is true But the question that
I would like to ask him is this 1Is it
possible to state these superficial fea-
tures and ignore the deeper things
which are quite disturbing, because,
it 15 admitteg that the foodgrsin pro-
duction last year has been an jll-
time high? 1t has been stated to be
118 million tonnes. It ;s the figure of
the Ministry of Food. This is an all-
time record About 15 million tonnes
are held in stock, whether you call it
buffer stock or any other stock This
is in Government stock anyway. As
far as groundnuts are concerned, last
year, there was a bumper crop and
there has been Iiberal import of vari-
ous kinds of vegetable oil, as the M-
nister himself has been admitting
And in spite of these fealures we want
%o know why from mid-May to Mid-
July, in these two months, for exam-
ple, there was a 25 per cent increase
in the price of vanaspati and between
the 12th of June and the 10th of July
the average of wholesale grain prices
has gone up by 4.2 per cent. This is
much more marked in the case of
course grains consumed by poorer
sections of people like ragi, maize,
jowar, etc. But this is also there in
the case of rice and also in the case of
wheat. Why? When there is a hum-
per crop and when there is a big stock,
why is this taking place?

Bir, the price rise in the case of
groundntt, cotton, sugar, cereals and
some pulses started from mid-March,
as I have said, just after the budget
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proposals were placed sng long before
anybody could prophesy that thers is
going to be any Yrregularity or delay
in the onset of the monsoon.

In the atatement it has been stated
that the index figure immediately pre.
ceding the declaration of emergency
went down substantiglly. This is a
welcome feature and it is quite cor-
rectly stated here that this price sta-
bility question was one of the big
gains of the emergency in the initial
stages and we want that that gshould
continue We don't want that to be
dissipated because otherwise it will
have very undesirable consequences
for the country. It is also true that
the wholesale price in March 1976 this
vear is still 80 per cent higher than
in March, 1973 when this present 1re-
emergency galloping inflation began.
Now we find in March, 1978, from
the index figures, that despite every-
thing that has happened since the
emergency. this is still 30 per cent
higher than what it was in March,
1973. I am saying all these things be-
cause there should not be any sense
of complacency on the part of the
government In fact the only major
agricultural commodity where the
price continues to decline is a raw
jute  And that is because obviously
it is 1n the mterests of the jute mill-
owner= that the price shoulg not go
ny

Now, Sir. the question I would like
to ask the Minister are these—I am
rlag that the Minister of Finance 18
also here—because I think—this is an
inter-connected question and it can-
not be seen in isolation. Is it not a
fact that between the end of March
and the Middle of June, the money
supply in this country had also gone
up by nearly Rs. 1,000 crores? Every
Economic Journal has admitted this
fact and pointed this cut-—the theory
which the Finance Minister \ropound.
ed 50 many times in this House. He
has told us about the dire conseqiuin-
ces that would follow from the ex~
vess of cash Hquidity in money mar~
ket which will push the prices up.
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This was a big srgument for taking
awgy the bonus of the workers and
introducing the Compulsory Deposit

+ Scheme ag far as the workers' D.A. and
80 on  were concerned. All those
steps were taken much carlier. That
money in the hands of the workers, it
was apprehended, will push up ihe
prices. That apprchension was taken
care of by changing the bonus law and
by introducing the Compulsory Deposit
Scheme. After that, the prices had
risen. Why? At least on this score.
the workesrs are not to blame—they
cannot be blamed. The
which were taken in respect of them
had come into operation long ago. So
we want to know if it was a fact or
not thut from March.end to June-mid-
dle, the money  supply went up by
nearly Rs. 1,000 crores. Also I want
to know whether it was a fact or not
that in this period, the bank credit
to the non-Guvernment commerciu!
sector had risen hy Rs. 408 crores and
whether 1t had any beuring or not on
the general inflationary position and
the price level. I also want to know
whether it was a fact or not that the
increase 1n income of the rich sections
in the countryside—rich farmers—
had put more liquid funds in thear
hands? Ang are these not encourag-
ing them to hold back the supplies
from the market? Is it a fact or not
that the lowering of taxes which Mr.

Subramanlam brought about this year
ot the richer section and the voluntary
disclosure scheme has  made them

much meore respectable by putting
irhite money in the hands of the black
mprket operators?

measures
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Then, during the inter.session
period, though the bonus had been cut,
there was removal of restriction of

dividends. Is it not a fact that the
curbs that were put on the issuing of
bonus shares have been removed? All
these combined have put large
amounts of liquid money in the hands
of the corporate sector, of rich people
and of the higher income groups in-
cluding the rich furmers? The undis-
closed black money in the country
which is still thers in the economv s
leading to a fresh spurt in speculs.
tion, in woarding and cornering. These
developments, 1 am just pointing out.
show that even in  the dayvs of emer-
gency how strong and powerful these

forces are, He has said something
about production in his statement. But

I find that in eleven out of fourteen
items of listed essential commodities,
the production has fallen in the first
quarter of this year Will you please
explain this” Who is to blame for that
1 shull conclud~ by asking this ques-
tion whether the Finance Minister
would give any second thought or not
to this matter” Is this not actually
leading to a fall in the purchasing
power of the ordinary consumers? Is
this not leading fo the consumers’
capacity soing down? Shrinkage in
domesfic market is also taking place.
Industries now complain of recession

and unsold stocks and so on. This
18 leading to  shrinkage of domestic
market. I do not want to hear from
him again that in order {0 combat the
inflationary trend, now the Plan again
will have to be pruned. We congra-

tulated him at the time of the budget
on the outlay on the plan. But, I
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going to come. He has not ‘told us
about that. Now the resources are
belng left in the hands of the rich
people in the corporate sector. You
can bring in g supplementary budget
again 10 mop up the excess liquid
‘funds. If you do not do it, then the
only alternative left eventually will
be #0 say that regretfully we now
have to prune the Plan again in order
‘to avoid inflation’. ] think they will
not go that way.

Regarding sugar, there is one point.
There are two paragraphs here in his
statement as to what they have done.
Just now they have announced the
average vise of Rs. 10 per quintal in
the levy sugar price for the sugar
millowners and the open market price

.of sugar has gone up to over Rs. 5.
Sir, you must be knowing this because

you must also have been buying your
household things every day. Instead

of pumping the sugar into the public
distribution system and leaving less
sugar for the open market sale, they
bave now given an extra RS, 10 per
quintal in the levy price to the sugar
‘millowners. I would like to know
why when we had made a good start
-one year ago instead of allowing il to
be frittered away we should not have
"taken some firm policy steps?Why not
take over this sugar businesg since
Ahere har been demand for it time
and again by all the sections in this
House. Why not state trading be done
Ap these esiential commodities?

TﬂE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): Sir, it
has becoine almost a general debate

.on the ‘economic situation and not a -

- walling attention limited to the parti-
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Member that we are’ n!mlndy‘m _'
camed with the me l!tuntion

MR. SPEAKER: Genuinely. mmom N
terned with the. price. situaﬁon

SHRI C. MRAWIAM And wo '
are taking an necessary messures for
thé purpose of bringing this under
control, and as I was pointed ouy: by
my colleague {t has shown results also.
The rising trend has now been revers-
ed and for two consecutive weeks—one
week it was 0.7 per cent and andther
week it was 1.2 per cent—a perceptible
decrease has been shown. But still as
the hon. Member pointed out it is the
trend which is rather disturbing—the
trend of increasing prices from March
till we took the steps. Naturally, the
price depends upon the supply position
of the goods and the demand which is

represented by the money supply.
These two will have to be balanced.
The hon. Member mentioned a very

high figure of Rs. 1,000 crores extra
credit having been made available.
Yes, it is 80, because for the first time
we have gone into procurement of the
highest order possible angd therefore
about Rs. 2,400 crores had to be given
for the purpose of procurement opera-
tion alone, which is a record figure,
and naturally this gets reflected. All
this was purchased at the support
price. The hon. Member might say
even the support price should not be
paid to the farmers, It is easy to say.

SHRI INDRAJIT GUPTA; 1t is paid
everywhere else except in the case of
jute.

SHRI C. SUBRAMANIAM: 1 will
come to jute. The point for considera.
tion is that as a matier of fact there
was a hue and cry that the support
price operation ig not even adequate at
thig level of about Rs. 2,400 crores and
you now have 17.5 million. tonne; of -
wheat, rice and some . cosrse’ graing -
with the -Government. N:t\mtmr s
amount which has been distributed fo
the farmers gets nﬂecbd as money

~ supply in the whole system. 'm: wﬂl-'
..'hmtnbotmmoaem&
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the calendar year—of 10.3 per cent
and 1 am told that this trend is being
kept up. If that be so0, can it come
out of nothing? Therefore, this higher

with regard to what level of additiona}
money supply could be created to meet
the situation; and we have given them
the limits within which they should
operate and very soon 1 hope to have
another meeting with them to find
out bow far those limits have been
observed and how far the money
supply could be curtailed. This is
one aspect.

Then the real spurt took place—even
though the hon. Member wanted to
minimise the importance of jt—even
now whether it be the Finance Minis-
tar or the Government as a whole we
have to look to the gkies. We depend
on the monsoons. When the mansoon
wag not playing fair, for quite a
number of weeks, naturally the
speculators came jnto the picture.
This is wherg I do agree that in spite
of all the disclosures etc. that ther=
is still black money available withm
the sysiem has been proved. That
fs why we are now agaim trying to
tighten up these messures and seeing
that the hoarders and speculators are
taken care of A large number of
people have been arrested and put In
detention under MISA. It hag a very
salutary effect, particularly with
regard to edible ofl and ollseeds

As regards the paitern of increase,
in what commodities this Increase
hfd tdkeny pluce, the hon. member

Sugar ste. (C.A)

mentioned that the increase hagd takem
place in foodgraing alse. Yes,
marginally it hag taken place. Bwl
that is not the main area where the
price index had gone up. It had
gone up mainly, first in edible oil,
second in the raw material of edible
ofl, oilteeds—there also 1t has gone
up—and then more than that, cotton,
anotheyr ares Wwhere speculation is
always rife. It is not always merely
the traders who are nvolved in #t.
Unfortunately, in this the trade has
linke with industry also; that is the
real trouble. Unlesg we find a sofu-
fion to that

SHRI INDRAJIT GUPTA: Has not
sugar price gone up?

SHRI ¢ SUBRAMANIAM: 1 am
coming to that.

SHRI INDRAJIT GUPTA: You
named only three.

THE MINISTER OF STEEL AND
MINES (SHRI CHANDRAJIT
YADAV): He is just elaborating.

MR, SPEAKER: He will come to
sugar annt jute later

SHRI . SUBRAMANIAM: There-
fore, we are looking nio the cottom
position. It ig not as if the producer got
a higher price. As a matter of fact,
everything had been purchased from
the producer. It is a case of transter
from one trader to another, then pro-
1 ably to another trader: this goes on
changing hands four or five times,
and by that time the price has shot
up. That i8 why now we are taking
action {o see that the trader could sell
anly to the mulls and not to another
trader. These sre all vanous steps
which have been taken. These steps
could probably have becn taken earlier,
but we at least woke up a little late
and have taken these steps,

As far ag sugar is concerned, the
hon, member might be aware that
production has gone down by 6 lakh
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tonnes this year. From 48 Iakh
tonnes it has gone down to 42.
We hed at that time a3 heavy pro-
gitmome of exports also, Taking these
things together, naturaally the prices
went up a little.

The hon, member mentioned about
increase in the price of levy sugar.
The cost accouts organisation went
into it and tried to find out, because
many of the mills were becoming
sick. They went into the Question of
the price that should pe paid to the
sugarcane. The same JIobby which
want: a higher price to be paid to
the cane at the same time wants the
price of sugar also to come down; onhe
is contradicting the other. But
taking into account the sugarcane
price and the ordinary conversion
charges etc, they had to fix some
price and they did fix the price. But
then we did not want the increase to
get reflected in the sale price. That
is why we have cut down the excise
duty from 20 to 15 per cent so that the
entire increase is borne by Goveru-
mént rather than passed on to the
consumer. Therefore, ag far as levy
sugar is concerned, there is absolutely
no increase in the price. It is the
sime price as prevajled bhefore

But as far as the price of upen
market sugar is concerned, it depends
upon avaflabflity, not only availabi-
§dy but the seasons also. For example,
fa Kerala during Onam, there is an
fncrease in demand and there B a
slight increage in price. Therefore,
the fact that this season, particularly
September-October are going to be

stival months, will have to be taken
A account. Even in his own State,

re will be Puja and various other
destivals You cannot say that you
should not give sugar for these pur
es. That is why, we have today
the decision that as far ag pos-

, we should release more sugar
these seasons and also in areas

where the demand rises, not merely
just release it but see that it is deploy-
in ateas where the demand picks

.
up.
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Therefore, as far ag sugay is con-
cerned, even with regard.to the open
market prices, the prices have come
down. I am sure my hon. colleague
would be able to give figures on that,
One cannot say that it hes come down
uniformly everywhere, Particularly in
cities like Bombay ey are able to
manipulate things in ‘gtich a8 way as to
make prices rise because speculators
operale more in such places. That is
why we have now drawn up a policy
so that critical areas are taken care
of, particularly areas like Bombay.
Delhi, Cnlcuita, etc. and various other
indus‘rial contres also,

As far as jute is concerned today
the problem i not the price of jute;
it is a question of stockg moving from
the jule mills; that ig the problem
with which we are faced; some 60.000
bales or tonnes, 1 do not know, had
accumuiaied and there is no demand
outside —~jute is dependent upon ex-
ports —-and internal consumption s
limiten So, when exportg fall, there
is no demand for it. So, the question
arises -when there is no demand what
shouid be done. I do not think that
the hon, Member would say that we
should purchase all that, whatever
may happen, because it affects West
Bengal, one should try to see whether
some kind of buffer stock operation
could he undertaken even in regard to
this. I am sure, on the other side, on
the industrial relations side, he will be
saying that there should be no lay.off
and everybody should be given em-
ployment. I that has to be taken into
account, naturally, the jute industry
willi have to be taken care of in &
particular way. We are dealing with
this situation and we hope to take &
decision in the next two or three days.
Jute is a commodity by itself; it goes
up and down. One yesar they produce
much more thon what is required;
next year they switch over to rice
beecause in the previous year the price
had fal'en. T am sure the speaker is
much more conversant with the jute
situation than I could ever conosive



197 Reported Rise in BRAVANA 19, 1808 (SAKA) Prices of Foudgrains 198

of. This is the situation that has come

stxne positive measuvres... (Interrup-
tions) Let us wait and see the results;
1 am not committed to any ideology
as he is.

SPRI INDRAJIT GUPTA : I did not
bring in ideclogy at all,

SHRI C. SUBRAMANIAM: For ex-
amnple, in respect of engar, they say:
take over sugar mills; nationalise them
and everything will become all right.

SHRI INDRAJIT GUPTA: That was
:)h: demand of your own party mem.-
2¢ 8

SHRI C. SUBRAMANIAM: It may
be the demand of anybody I wish
that nationalisation was the panacea
for everything; as far ag I am concern.
ed, it nationalisation would solve the
problem 1 am prepared to nationalise
everything including hon Members.
We have to consider what policies
should be undertaken,

As far as the corporate sector is
concerned, we have not given any con-
cessions (0 them. On the other hand,
the 5 per cent surcharge which they
were paying, they had been asked to
deposit in IDBI. As far as bonus
share ix concerned, it does not increase
the resources; it is converted into
equity and so it is available as a
reserve or as equity it does not in-
crease liquidity. On the other hand,
if the hon. Member wantg this also to
be distributed as dividend, it will
increase liquidity.

SHRI INDRAJIT GUPTA: But divi-
dend will be paid on those shares.

SHRI C. SUBRAMANIAM: Later on
only, It it is not converted into equity
now, this will also be distributed as
dividend row and shere will be more
purohasing power available within the
1383 183,
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country. Therefore to the best of our
ability—Of course I cannot match
Inderjit's intelligence and analysis—and
to the extent possible we are anslysing
the situation and ave trying to find out
the factors which are operating today
and take all possible measureg for the
purnose of controlling the situation....
({Interruptions)

MR. SPEAKER: We have spent more
than half an hour on it,

SHRI S. M. BANERJEE (Kanpur): It
was a battle of intelligence; we have
now to put questions.

MR. SPEAKER: Please he brief.

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): I am sorry that the
guestion of ideology had been brought
in here. What causes us concemn is the
fact that in thig statement there is no
reflection of any serious concern or any
urgent or dynamic steps being taken.
That is why we have brought up this
matter. We have been told of ‘re-
medial action’. They have stated in
the statement that “speculators and
anti.social elements tended to take ad-
vantage of this situation and push up
the prices”. It shows that the govern-
ment is aware of what the disease is
and where the trouble lies.

You keep on reciting the 20 point
programme like a mantram but the
first point in that programme is to
keep up the steps taken to bring
down the prices. If that is so, why
has this sudden trend come up? There
1s something wrong.. Following the
same pattern is not going to help.
We find the same arguments being
repeated as before. The minister
said, “we have arrested some people
who are speculators.” In Tamilnadu,
when it was pointed out that there
were certain people who were hoard.
ers of edible oils, they were arrested
one night but released next day.
Whenever such people are arrested,
people of a certain ideology, which
the minister appreciates, step inte
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the fray and they are relemsed the
next day. Is this the way ta deel
with it?

After all what is the emergency
for? The emergency, which we also
supported, was directed against those
anti-social and anti-natiomals who
are operating to disrupt our national
economy and also disrupt the life of
the people. If that is so, how is it
that the speculators and anti-social
elementy are a'lowed to rum not
from June onwards and be a party to
the pushing up of pricest Why is it
that you only talk in Biblical and
sanctimonious language of “remedial.”
measures which have been repeated
year after year and which have not
yielded the desired results? The
disease is still there. While you may
be taking some curative measures,
You are not taking any prophylactic
measures which are necessary, as
mentioned by my colleague, Shn
Indrajit Gupta.

The Minister said that the prices
of foodgrains have not gone up to
that extent. I have just come back
from Tamilnadu and I can tell you
that the prices of rice have gone up.
The wholesale prices have gone up.
There 18 a marked difference between
the price of rice sold in the fair price
shops and that sold m the open
market, The hoteliers were asked to
bring down the prices to a certain
level and they were told that other-
wise action would be taken against
them. This was also welcomeg by
the people. But if suddenly the
wholesale prices go up, what will
happen to them? If they raise their
price even a little bit, immediately
MISA is directed against them, but not
aguinst those speculators, anti-social
elements and others who disrupt the
nationel economy. It is directed only
against those who are observing the
regulations laid down by the govern-
ment,

We would like to know whether the
government is going to take more

AUGUST 10, 1976

Prices of Foodgrains, 200
Sugar ete. (C.A)

farereaching measupes, particularly
with regard to aessential commodities.
Are you going to set up & wider net-
work of falr price shops, wheve
essentia]l commodities Will be given
to the people at the controlled rates
or rather at lower prices? I do not
see any reflection of such a proposal
in the minister's speech: It is not
only a question of remedial measures.
What effective steps are you going to
take against the speculators and anti-
social anqd anti-national elements?
He said, in Bombay where speculstors
are there in larger numbers, prices
g0 up and down. How is it that they
are being allowed to go scotfree? It
is amazing that one year after the
emergency, we should be told this
thing. It is not a quesllon of mere
ideology, it 1s not a debating point.
All of us have to go into it seriously
and not brush it aside in 5 light-
hearteq manner. Our point is that
the measures taken by the govern=-
ment are not sufficient,

SHRI A C. GEORGE: 1 am sorry
it the hon. member got the impression
from the statement that there 13 a
sense of complacency, Our oply in-
tention was not to create any panwc
because there is no reason for panic.
I was anly trying to say that the gov-
ernment is approaching the problem
with confidence. because the result
during the past two or three weeks
has really shown that the situation s
well under control. 1 do agree with
the hon. Member that there was a
tendency for the edible o1l prices,
especially groundnut oil prices, to
g€o up. But this year we had a pecu-
liar phenomenon; we had g super
bumper crop of groundnut {0 the ex-
tent of 60.91 lakh tonnes or nearly
70 lakh tonnes, which is at least 18
lakh tonnes above the production of
the previous years,
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mpport price had to be raised, be-
cause the grourdnut ofl price had
eome down o Rs. 3,800 per tonne.
There was also a demand for export
of groundnut and groundnut oil, and

that fs why the SYC as a last measure .

was asked to step in, So, at one time,
because of the super bumper crop,
which was rather unusual, there was
& demand from many groundnut pro-
ducing States that the situation had
to be relieved the quota hag to be
removed and that the farmer must get
a higher remunerative price, Even
though in some quarters there is cri-
ticism of export, we exported only
215 lakh tonnes whjch is three per
cenit of last year's production. This
Year, as soon as we noticed a tendency
for the prices to rise, immediately
the Finance Minister convened a
conference of all the concerned de-
partments ang various measures were
taken and on the 16th July results
were shown. This is why next week
we had a fall in the price in-
dex by 0.7 per cent and in the subse-
quent week by 1.2 per cent. The
latesy indications are that the prices
are still going down.

From this year's experience we have
decided that, instead of faking ad hoc
measures for a vital item like edible oil
we should have a national plan. By
September we will have a firm indica-
tion of the likely production and we
will have an assessment of the require.
ments. We will also be knowing the
requirements of the vanaspati industry
and how much we can realise by ex-
port of high-priced mustard oil and
linseeq oil. Taking into account the
import possibilities and exports. we
will draw up towards September a
comprehensive nationa! plan for vege-
table oil or edible 0il, and this will be
a permanent feature instead of being
an od hoc measure. BeCause of the
experience of this year of a few weeks’
delay in the monscon and the super
bumper crop in the major groundnut
producing areas this situation has
arissn, From this experience we have
decided tp have a national plan. There
is no complacency. The only thing is

Sugar etc. (C.A.)

that we do not want to have a scnse
of panic. We want to say that the
country is confident that it can tackle
the situation.

SHRI M. KALYANASUNDARAM:
(Tiruchirapalli): Neither the stute-
ment, nor the reply given by the Civil
Suppl:es Minister now will give any
confidence to the consumer that the:e
will be any serious attempt to stabi-
lise the prices. If the speculators and
the hoarders listen to the non-iceolo-
gi1cal speech of the Finance Minister,
they will he amused because he said
that he will allow the prices to rise
till they reach the level that was pre-
vailing at the time of declaration of
cmergency. That seems (o be the
position of the Government

Coming to Tamil Nadu, the real
emergency came there only after the
removal of DMK from power. Then
the prices came down. But what 1s
the position today? The prices have ag-
ain gone up to the old ievel. What will
be the impression whick the people
will get? Does the Government exhi-
bit any seriousness in this statement?
No., The Civil Supplies Commirsioner
and the Advisers are repeatedly saying
that there is no real scarcity. It is
good because 1t will give some confi-
dence to the people. But that confi-
dence alone wil! not do. Tolay no
shop sells groundnut oL which is
the most ponular edible o1l for the
poorer section of the societv. Is this
how they are going to protect the wea-
ker sections of societv during the emer-
gency. from the cuitches of the hoar-
ders” Government is aware that th's
scarcity and high  prices are due to
hoarding. In so far as [ can speRrk
about Tamil. Nadu, [ am sure it is dve
to hoarding and not real scarcily
And why do you attribute this to the
small quantity that was allowed to be
exported? The statement is a plea
for the hoarders and blackmarketeers
to justify their conduct

MR. SPEAKER: In his reply he has
stated that only three per cent was ex-
ported, but because of the acuvn.txes
of the hoarders and others, the prices
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have gone up. He has sald the same
thing.

SHR] M, XALYANASUNDARAM:
If that is go, what is the action?

MR. SPEAKER: The action is the
national plan.

SHRI M. KALYANASUNDARAM
So, the hoarders can thrive until the
national plan is worked out. Don’t
blame the monsoon, don’t blame the
lack of a bpational plan. What are
the steps you are going to take im-
mediately to unearth the hoarded
stock and give it to the people at the
prices fixed by the Government them-
selves?. That is very important with
regard to edible o1l particularly
groundnut o1l

In rice Government has got ample
stocks, which 1s reassuring, but why
should prices go up like this? Im.
mediately after President's rule was
proclaimed, in Tamil Nadu rice price
came down and rice was available
everywhere. Procurement was made
at a price lower than what had pre
vailed dunng tie DMK regmme by
Rs. 10 per quintal. Now, the position
13 that the price of nice 1s rising very
much. Again, the reason 15 that the
wholesale traders who were banned
immediately after President's rule
have been now activised and they are
cornering the rice. So. what 1s the
action they asre going to take?

Coming to sugar, the levy price has
been increased to some extent but not
for all the States. To offset the in.
crease, the excise duty has been re-
duced on sugar. Both ways the sugar
manufacturers have been henefited
without rehef either to the cane
growers or to the consumers That is
my point. So far as Tamil Nadu is
concerned, there may be a slight re.
duction in the levy price, but the cane
price there is the lowest in the count.
ry. Why don’t you at least see that the
rele? given to the sugar factory
owners is shared by the consumers
and the cane growers?

]
'
:
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figures from all over the country in-
cluding Tamil Nadu indicate that
there was no appreciable increase in
the price of foodgrains.

About groundsut oil, the Tamil
Nadu Government has already taken
various measures to unearth the
hoarding and actually Tamil Nadu ls
the one surplus State in the matter
of groundnut, but there was some
artificial scarcity created is pointed
out here, and the Government there
hag taken very firm measures, and
we are quite confident...

SHRI M., KALYANASUNDRAM:
We are not getting oil. Even the
Super Bazar doeg not have groundaut
oil. Do yosu believe me or not? ¥or
the past two weekg it has not been
available.

SHRI A. C. GEORGE. 1 was in
Madras day before yesterday, nobody
told me about it,

We are keeping 3 complete monitor-
ing of information from alt over the
country. There are 6! important
centres in the country from where
we get information every 24 hours.
However, since the hon, Member has
pointed this out, we are preparsd to
1-ok into this matter, but thig will
only creats panic that no groundnut
oil is available :n Tamil Nadu thougb
actually it is a surplus State and s
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Minister and which is being consis-
tently followed by him, has lsnded
our country in a soup. During the
Budget proposals, he sald that some
‘conpessions were being given to the
industries to enpure that the prices
of industrisl goods would be brought
down. When priceg came down after
Emergency, mostly the prices of
agricultural products came down; the
prices of indusirial goods did not
come down. When the prices of
agricultural products went dowm, the
poor peasants had to make a Jdistress
mle of paddy and later on wheat
also—during harvest time. Govern-
ment went to the market very late;
by that time, the vast majority of the
toiling kisans had been looted; the
rural hoarders, that is, the big pro-
ducers and the urban hoarders had
cornered the stocks of paddy. In
regard to wheat also, the same thing
happened: 1 myself visited Gujarst,
Punjab, Haryana and Western U.P.
and went to several mandis and we
saw that the Food Corporation people
rejected the wheat brought by the
peasants; after waiting for three or
four days. the peasants had to sell
that to the traders at a much lower
price than the support price, and
from those traders that very wheat
was purchased by the Food Corpora-
tion at the support price. When our
people resisted, they were arrested:
some known Communist leaderg of
KRurukshetra cdustrict, well knowm
lenders and Sikhs, have been charged
with opposing the ban on RSS. In
my presence, they were arrested, and
for the last three or four months, they
are in jail; they have not been releas-
ed even on bail. All this is because
they resisteq the attempts of the
traders and the corrupt officers, and
the FCI people and the traders have
been sharing it fifty-fifty between
them. No benefit has gone
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out of personal experience; I had gone
to Puniad and other placegs and 1
personally went to the mandis. Here,
{ would like to know what 13 the
policy of the Government. The
peasant producers are being looted
doubly; st the time of harvestmg.
their crops are not taken by the FCI,
by the time the F'CI enters the market.
most of the actual producers had been
looted by having been compelleg to
make distresg sale. Afterwards, most
of these poor peasants have to
purchase these very foodgraing at =
much higher price by selling their land.
When the price index is prepared, we
bhave to take into account thig alsu
1 would like to know whether Gov-
ernment has a policy to ensure that
the actual peasant producers get the
price, at least the support price,
which Government claimg that it
wants to ensure, and whether that
price s going to be made siable for
the whole year or not. Afterwards.
when prices nse, you will blame the
monsoon for that If the monsocon is
to be blamed for price rise, thep tke
same monscon has to be praiseq for
the slight fall in price also—in the
sxeond fortnight of July,

1 wowd like to ask a few questions
with regard to industrial goods and
raw materials—jute, cotton and sugar
The cane prices were not raised. The
Finance Mimster was very much
worried about the cane lobby. The
House is almosi unanmimous on that
but, you know. the visible lobby «of
the sugar mill-owners is very power
ful here 3 would like to know
whether the question of the supply
and demand which i a discarded
theory of the capitalist economies and
which is very much in the mind of
our Finance Minister is controliing
the Government's understanding also.
Then, it there is an abundance of
jute and if there is no market outsde,
then, in that case, may we know
whether the prices of finished goods of
jute have come down? The prices of
raw materials have gone down, the
peasants are being looted but have



the prices of finished joods gove
apwn proportionately?

Sunilarly, when the raw cotton
prites have gone down, the Cotton
Corporation of India 13 not givem
funds ..

MR, SPEAKER, As an argument
you can say that but thug question is
a specific one about foodgrains, sugar
and other essential commodities As
an argument you can mention parity
of prices but it cannot be a gubstantive
poiot

SHR1 BROGENDRA JHA It is
not a question of argument I only
war* to know whether, when the
cotton prices went down and the
peacantg were looted the prices of
texti.le goods also went down pro-
portionately Now, the cotton prices
have gone up the peasant-producers
have already scld their stocks and the
hearders are getuing profits and
consumerg are being looted Here 18
the crux of the very uncommitted
ideology propounded by the Finance
Minister being too much committed
but in favour of big hoarders and
mndustralists. Here 1s a full-fledged
loot of the peasant producers, a full-
fledged loot of the consumers and atl
profits have gone to the hoaiders.
hlack-marketeers and mill-owners
Thig uncommitted ideology 15 vory
much committed

1 would Iike to know in thi. situa
tion whether throughout the country
a single hoarder or a single black-
marketeer 18 being or hag been proce
eded agamnst under Section 110
Cruninal Procedure Code which has
provided that they can be charged for
bad livelihood.

For the last few years it is in
operation and ! would like to know
if = single mmdividual black-marketeer
has besm proceeded against even in

mymuaémmuum texritory
Or even in any Yuion Terriotry. If
not. why then this soft corner for
them?

Secondly, I would like to Jmow
whether In the context of jute, sugar
and cotton when we aese that the
peasants and consumers both are be-
ing looted, the Government will think
it appropriate that they should consi-
der nationalising them and undertake
the whole responsibility from the end
of both consumers andg also ths pro.
ducers and to help siabihse the
national economy.

Thirdly I would like to know asg to
what is the policy of the Govermment
to ensure that the prices are stabilis-
ed at the pre-emergency level or they
are to be brought down to the 1973
level or even 1971 level when you
went to the country when we,
along with vou went to the
country ang told the entire people in
the 1971 Elections that hoarders and
black-marketeers will be put down
with 8 firm hand People are still
waiting and they want to know
whether we are going t{o (fulfil the
promises or not We want to know
what 18 your policy” 1s it to stabilise
the prices at their higest level or to

bring them down for the beneflt ct
the cunsumers?

MR SPEAKER You answer the
three questions.

SHRI A C GEORGE: The bhon

Member has answers for some of hit
own question He raised a valid powm
about remunerative price to the far
mer Asg the Finance Minister pointec
out quite often it ‘happeng that the
prices start going up ance the agricul
tural commadities pass on from th
hands of thes real producer to tin
trader That 13 why In the courge 2
my earlier reply I have pointed out
that 1n a vital agricultura} commodity
Lke edible oil seeds, g plan has to be
evolved and we are formulating that
plan so that we will be kpowing the
requirements of the country, the ap-
proximate or relisble figure of prw-



duction, wns! may be the import re-
quirementis and how much we can ex-
port also, ...

S8HRI BROGENDRA JHA: Just to
help hitn. The edible oil prices have
gone up by 40 per cent. He is for-
getting thus.

SHRI A, C. GEORGE: From the
latest information from Calcutta
market, I find that for the past three
weekg it ig only in edible oils that a
steady tren:1 :3 noticeable.

SHRI INDRAJIT GUPTA: At what
level?

S8HRI A, C. GEORGE: Rs, 5.80.
(Interruptions)

SHRI BHOGENDRA JHA: It is sel-
ling at Rs, 9.50 per kilo in Delhi.

18 hrs.

SHRI A. C, GEORGE: 1 was men-
tioning about Calcutta. As the hon.
Member would concede, we are taking
care of these problems. Edible oil is
an important item, an essential item of
mass consun:ption. As I told the House,
we are evolving a plan ‘whereby we
will be knowing what will be the
annual situation, what will be the
total requirements, what will be the
total picture about demand and pro-
duction and in regard to export and
import also. There is also another
thing which I would like to mention
that in spite of the stringent measures
taken against the blackmarketeers, we
have not arrested a single one. I do
appreciate the concern expressed by
the hon. Member. Government ig also
equally concerned and I have outlined
the steps “which have been taken by
the Government. 1 am thankful to the
hon. Members for having brought this
subject of price situation on the first
day’s sitting of this House.. As I have
already stated, we have taken various
measures and we will not allow the
situation to go out of comtirol and in
respect of important commodities like
foodgrains and edible cils the greatest
care will be taken,

SHRI BHOGENDRA JHA: What is
he doing to bring down the price?

MR. SPEAKER: Wait for the nation-
al plan.

SHRI BHOGENDRA JHA: Only for
the edible oil, not for the other things.

SHRI 8, M. BANERJEE (Kanpur):
I am talking from personal experience.
1 go to the market, and purchase all
esgential commodities. If I go with a
statement and say that the price of
mustard ofl, postman or dalda has not
been increased, I would be beaten by
the people. The price of 3 two-kilo tin
of mustard oil has gone up by Rs. 2/50
per tin, postman by Rs. 1/50 for 2 kilo
tin and Deida has also gone up by
Rs. 2 per tin. My hon. friend Shri
H. K. L. Bhagat invited the manufac-
turers, wholesalerg and retailers on the
eve of the anniversary of the emer-
gency and appealed to them to reduce
the prices from & per cent to 10 per cent.
The retaflers immediately agreed and
reduced upto 10 per cent. Wholesalers
also agreed. of course, with some bit-
terness. But the manufacturers did
not agree to do so. The Branch Man-
ager angd Branch Accountant of Hin-
dustan Lever did not agree to reduce
the price saying that they have al-
ready reduced the price. They had
the cheak to oppose the Minister's
request. Many times 1 have brought
hefore the House how Hindustan Lever
has been making fabulous profit at the
cost of the consumers. But their
Branch Manager and Branch Account-
ant said like this thot they are not
prepared to teduce the price on the
plea that they have already reduced
the price. But as luck would have it,
the Branch Manager and the Branch
Accountant were arrested for misap-
propriation.

He has been arrested. But that has
not been published in any of the news-
papers. The, have also arrested smug-
glers and hoarders. But the news
about the arrest of the Branch Man.
ager of the Hindustan Lever wag not
at all published in any newspaper.
Probably, this news has been censored,
because he happeng to be the Branch
Manager of Hindustan Lever —a mulli-
national Corporation!
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Of course, ihe price has been reduced
by 2 per cent ar 80. We are only ask-
ing the retailers to reduce the price.
If you go to the retailers in the market,
they will tell you that they have been
asked to reduce their price. But, what
about the manufacturers? I would like
to know from government about this.
Of course, Mr. George said that he was
doing his best. I know that Shri George
goes on making many statements here
about the price. He is an energetic
person and of course, he is asking the
retailers tp reduce their prices in Delhi.
Will he do the same thing in other
places also? And will he ask the
manufacturers also to reduce the price
on the basis of ascertaining their pro-
duction cost? 1 want to know from
him what specific action he has taken
in this regard,

SHRI A. C. GEORGE: Sir, in the
process of bringing down the prices
and stabilising the same at a reason-
able level, we are not sparing anvbody
concerned. During the past five or
four months, we have held meetings
and dialogues with the yarious manu-
facturers and during the past two
weeks or <o, prices on some items have
voluntarily come down. The major
hiscuit manufacturers like Britannia.
Parley and Dalima who had got 18 per
cent of production had brought down
the prices. (Interruptions)

SHRI S. M. BANERJEE- He s
giving us other examples,

SHR! A C GEORGE We had a
meeting with the soap manufacturers
who have also reduced their price of
soap by 15 paise or 10 paise We are
having a constant dialogue with im.-
portant manufacturers of this item
which are of concern to the ordinary
man and it would be our endeavour to
continu, that process and wherever
we find a bit of leeway to reduce the
price, we Wil. never be failing in that.

SHRI 8. 7. BANERJEE: I am here
concerned with Hir dustan Level. Whe-
they they have reduced the prices of

S0RD or not--we are not cvoncerned
with others

SHRI A. C. GEORGE: They have
reduced the price of wap by 15 puise
or 8 paise.

SHRI 8, M. BANERJEE: Several
manufacturers have said that they
would do that. RBut, with regard to
those who have refused to do it, have
they been arrested?

MR. SPEAKER: Obviously he has
not been informed about it.

13.04 nrs
RESIGNATIONS BY MEMBERS
MR. SPEAKER: I now ask the

House to sit a few nunutes moreg to
complete this business.

I have to inform the House that on
the 26th May, 1976 I received a letter
from Shr: Baburao Jangluji Kale, an
elected Member from Jalna constitu-
ency of Maharashtra, resigning his seat
in Lok Sabha with effect from the 3ist
May, 1976 On the 27th May, 1978 [
accepted his resignation with effect
from the 31st May. 1976,

I have alsg to inform the House that
1 received a letter dated the 13th July.
1976 from Shm Arjun Shripat Kasture,
an elected Member frorn Khamgaon
Constituency of Maharashtra, resigning
his seat in Lok Sabha with effect from
the 16th July, 1976. On the 14th July,
1978 I accepied his resignation with
effect from the 16th July, 1976.

SHR{ INDRAJIT GUPTA (Alipore)
Sir, have they given any reasons 1n
their letiers of resignation?

MR. SPEAKER: Yes, They have
given reasons.

SHRI INDRAJIT GUPTA: Are they
not to be disclosed?

MR. SPEAKER: I have verifled they
are genuine and voluntary. As far as
1 remember they have been elected to
the Council there and both of them are
in the Council of Ministers.



